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SHRI NANDA: Sir, the statement runs
to more than two pages.

SHRI S. KUNDU: (Balasore): Please
read it. You are going to take away the
bread of 1,500 people.

THE MINISTER OF RATLWAYS (SHRI
NANDA): Please listen; do not accuse us.
They are not employees of the Indian rail-
ways, I shall read the statement now.

From the day I came to know of the notice
of closure issued by the Company on 15th
July, 1970, I have personally been in close
and frequent touch with the employees of
the Company and their representatives. I
have discussed with them at length various
courses which are open for meeting the
threat of unemployment to nearly 1,200
workers. These discussions were carried on
today also and will continue. We have made
strenuous efforts to secure from the Company
a postponement of the stoppage for period
of three months to enable us to work out a
suitable method of dealing with the pro-
blem. These efforts have not fructified.
(Interruptions).

I have been in touch with the Labour
Ministry to ensure that the Company is
made to pay the dues of the workers and
discharge its obligations to them (Interrup-
tions.) It seems that till the retrenchment
compensation and other arrears are paid to
employees, they would continue as employees
of the Company although it stops operating
on the line.

1 may mention bere that the S.S. Light
Railway (Narrow Gauge; 149 kms.) is run
by the S. S. Light Railway Company from
Shahdara (Delhi) to Saharanpur. The
Railway Company operates under an agree-
ment originally made with the Government
of Uttar Pradesh, which is now operative
with the Central Government by virtue of
Government of India Act, 1935. Government
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of India have an option to purchase this at
intervals of seven years. The last date of
option to purchase was Ist April, 1969, and
it was decided well before that date—Shri
C.M. Poonacha was the Railway Minister
then—not to purchase the line as it was not
financially remunerative. In July 1970, we
informed the U. P. Government that the
Government of India did not propose to
nationalise the light Railway and urged the
State Government to run it at least for some
time more, for which there was a precedent
in West Bengal. Regarding the staff, 1 re-
quested the Chief Minister, U.P. to absorb
them in the U.P. Road Services and if there
were still any surplus staff, I said they could
be considered for absorption on the Northern
Railway, subject to their suitability. (/nter-
ruptions).

We have not received any reply to the
letter so far. I spoke to the Chief Minister
of U.P. on the night of 29th and it has been
agreed that the U.P. Government will depate
Secretary of the Government to hold con-
sultations with us regarding the best way
of dealing with this problem. The Company
has been making losses almost every year
since 1957-58 and the total of losses is more
than the paid-up capital of the Company.
It is urged by them that the buses and trucks,
that are being permitted to play on the road
run more or less parallel to the Railway line.
have cut into the revenues of the Company
and it cannot now afford to keep running and
incur further losses.

Shri Ram Subhag Singh made a very cate-
gorical statement in the House to-day that
he and other Railway Ministers in the past
have made commitment in favour of nation-
alisation. In the interval after the question
was raised in the House to-day, I made
inquiries and I find that on 26-8-69, when
replying to Unstared Question No. 5028 in
the Lok Sabha, Dr. Ram Subhag Singh
stated that the question of purchase of S. S.
Light Railway was considered by the Govern-
ment recently in connection with the latest
option of purchase under the Agreement
which fell due in April, 1969 and that after
taking into account all the relevant factors,
it was decided not to purchase this Railway
(Interruptions).

The rolling stock and other assets of the
Railway are in a wornout condition, because
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there have been practically no replacements
and renewals since 1961-62. Apart from the
purchase price of Rs. 72 lakhs, Rs. 42 lakhs
will be required immediately to rehatilitate
the assets and even then the Railway will
not be paying, because of severe road com-
petition, both in respect of passenger and
goods traffic.

18 brs.

The staff have thought of forming a co-
operative society and running the railway
themselves by putting their Provident Fund
money and other dues from the Company
but I am afraid such a society will also run
into losses so long as the road competition
is there. T could not advise the employees to
embark on this venture because thereby they
would be frittering away their hard-earned
savings. The best course, in my opinion,
would be to form one or two cooperative
societies to run the road services in the region
and the State Government should be urged
to issue licences in favour of these coopera-
tive societies formed by the employees, and
not to any other person. Even if the Rail-
way has to be run on a cooperative basis by
the employees themselves, it will not be a
workable proposition, so long as the U.P.
Government does not put a stop to any
further road competition by issuing licences
to buses and trucks.
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SHRI S. KUNDU: And those of us who
are connected with the Unions.
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SHRI S. KUNDU: Why are you in-
vesting money on this broaa gauge survey?
What is the principle? If you think it is so

much uneconomic that you want to wind it
up, why do you invest money on it?
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18.11 brs.

The Lok Sabha then adjourned till Eleven
of the Clock on Tuesday, September 1, 1970/
Bhadra 10, 1892 (Saka).



